
Notice 

 Learned Counsel for the parties may please note that the 
following cases pertaining to O.I.C. and U.I.C.will be taken up in 
the Permanent Lok Adalat on 22.01.2016 in the High Court, 
Allahabad at 3:00 P.M. 

Court No. 37      At 3:00 P.M.   O.I.C. and U.I.C 

Sl. 
No. 

F.A.F.O.  
NO. 

Parties  Name Appellant Respondent 

1.  1362/2012 Oriental Insurance Company Ltd. Vs Smt. Nafees 
and others 

Vinay Khare  

2.  1534/2012 Oriental Insurance Company Ltd. Vs Saraju Prasad 
Vishwakaram and others 

Arun Prakash  Ashok Kumar 
Singh 

3.  2955/2012 Oriental Insurance Company Ltd. Vs Kamlesh 
Kumar and others 

Amit  Manohar Sharve Singh 

4.  3216/2012 Oriental Insurance Company Ltd. Vs Ram Audha 
Ram and others 

Rajeev Ojha ------------- 

5.  3283/2012 Oriental Insurance Company Ltd. Vs Satish Kumar 
and others 

Vinay Khare ---------- 
 

6.  3285/2012 Oriental Insurance Company Ltd. Vs Smt. Asha 
Devi and others 

Vinay Khare ------------- 

7.  574/2013 Oriental Insurance Company Ltd. Vs. Parwati Devi 
and others 

Vinay Khare -------------- 

8.  641/2013 Oriental Insurance Company Ltd. Vs. Hasmuddin 
and another 

Arun Kumar 
Shukla 

-------- 

9.  1721/2013 Oriental Insurance Company Ltd. Vs. Kalam and 
another 

Amresh Sinha --------------- 

10.  1722/2013 Oriental Insurance Company Ltd. Vs. Shahid and 
another 

Amresh Sinha  

11.  3815/2011 The Oriental Insurance Company Ltd. Vs Smt. 
Pushpa Devi and others 

V.C. Dixit Ram Kripal 
Yadav 

12.  1283/2007 The Oriental Insurance Company Ltd. Vs Om 
Prakash and others 

A.A. Khan ------ 

13.  2767/2012 The Oriental Insurance Company Ltd. Vs Prahlad 
Singh & Others 

Vinay Khare ----------- 

14.  225/2007 The Oriental Insurance Company Ltd. Vs Smt. 
Vijrani and others 

A.A. Khan --------- 

15.  3190/2010  The Oriental Insurance Company Ltd Vs Vinod 
Kumar and another 

Amaresh Sinha ------------- 

16.  467/2011  The Oriental Insurance Company Ltd Vs Smt. Raj 
Kunwar and others 

N.K. Srivastava --------------- 

17.  3300/2010  The Oriental Insurance Company Ltd Vs Smt. 
Anisha and others 

V.C. Dixit ---------------- 



18.  1961/2010  The Oriental Insurance Company Ltd Vs Smt. 
Lajwanti and others 

Viqar Ahmed 
Ansari 

--------------- 

19.  597/2011  The Oriental Insurance Company Ltd Vs Irshad 
Ahmad Khan and others 

Aijaz Ahmad 
Khan 

Satya Deo Ojha 

20.  1260/2011  The Oriental Insurance Company Ltd Vs Sunil 
Kumar and another 

Arun Kumar 
Shukla 

-------------- 

21.  3463/2010  The Oriental Insurance Company Ltd Vs Rajendra 
Pal and others 

Ajay Singh ------------ 

22.  1172/2011  The Oriental Insurance Company Ltd Vs Chandra 
Bali Yadav and others 

Arun Kumar 
Shukla 

Satya Deo Ojha 

23.  (197)/2010  The Oriental Insurance Company Ltd Vs Smt. Renu 
Verma and others 

K.S. Amist ------------- 

24.  1121/2010  The Oriental Insurance Company Ltd Vs Smt. Shiv 
Rani and others 

K.S. Amist Karunesh 
Narayan Tripathi 

25.  577/1998  The Oriental Insurance Company Ltd Vs Smt. 
Rambhawati and others 

S.C. Srivastava Vashistha Tiwari 

26.  87/2001 The Oriental Insurance Company Ltd Vs Smt. 
Jagrani and others 

V.C. Dixit R.S. Maurya and 
R.K. Singh 

27.  166/ 2001 United India Insurance Co. Ltd. Vs Smt. Munni 
Devi and others 

A.C. Nigam Yogendra Kumar 
Srivastava 

28.  160/ 2001 
 

United India Insurance Co. Ltd. Vs Smt. Katauri 
Devi and others 

Satish 
Chaturvedi 

Divakar Rai 
Sharma 

29.  182/ 2001 United India Insurance Co. Ltd. Vs Jagpal and 
others 

Yasharth Sharad Kumar 
Pandey 

30.  1121/1994 
 

United India Insurance Co. Ltd. Vs Smt. 
Zaibunnissa and others 

Vineet Saran KashiNath Raha 

31.  1366/2010 United India Insurance Company Ltd. Vs Smt. Saira 
Bano and others 

Ajay Singh Ram Singh 

32.  2155/2010 United India Insurance Company Ltd. Vs Shri 
Nawab Ali and another 

Nagendra 
Kumar 
Srivastava 

Rajesh Yadav 

33.  805/2009 United India Insurance Company Ltd. Vs Smt. Siya 
Dulari and others 

V.K. Gupta ------------ 

34.  745/2002 United India Insurance Company Ltd. Vs Ram Das 
Hada 

Arvind Kumar B.P. Verma 

35.  3721/2011 United India Insurance Company Ltd. Vs Smt. Bitto 
Devi and others 

Saral 
Srivastava 

Satish Mishra 

36.  2213/2011 United India Insurance Company Ltd. Vs Sri Vinod 
Kumar Verma 

Arun Prakash Surendra Singh  

37.  1304/2008 United India Insurance Company Ltd. Vs Kamlesh 
Kumar Sharma 

Ajai Singh ---------- 

38.  1156/1994 United India Insurance Co. Ltd. Vs Om Pal Sharma 
and others 

A.K. Srivastava Sanjiv Ratan 

39.  265/ 2001 United India Insurance Co. Ltd. Vs Sudesh Singh 
and others 

Yasharth R.K. Porwal 

40.  101/ 2001 United India Insurance Co. Ltd. Vs Smt. Kusuma 
and others 

A.K. Srivastava Rishikesh 
Tripathi 

41.  241/ 2001 
 

United India Insurance Co. Ltd. Vs Smt. 
Chandravati and others 

Arvind Kumar V.S. Rajpoot 

42.  220/2007 United India Insurance Company Ltd. Vs Mohd 
Yusuf and others 

Satish 
Chaturvedi 

S.N. Singh 

43.  2672/2005 United India Insurance Company Ltd. Vs Chhutkan 
Singh and others 
 

Arvind Kumar  S.D. Ojha 



44.  639/2015 United India Insurance Company Ltd. Vs Smt. 
Moolwati and others 

PankajRai P.H. Vashishtaha 

45.  865/2008 United India Insurance Company Ltd. Vs Jitendra 
Kumar Saini and others 

K.S. Amist R.K. Saini 

46.  2590/2005 United India Insurance Company Ltd. Vs Smt. 
Indrawati Devi and others 

Saurabh 
Srivastava 

R.B. Sahai 

47.  3403/2013 United India Insurance Company Ltd. Vs Sonu and 
another 

Amaresh Sinha ----------- 

48.  1175/2009 United India Insurance Company Ltd. Vs Constable 
Krishna Chandra Patel and other 

Amaresh Sinha ---------- 

49.  202/2005 United India Insurance Company Ltd. Vs Suresh 
Chauhan and another 

Ajay Singh  

50.  1211/2009 United India Insurance Company Ltd. Vs Hoti Lal 
and others 

Amit Singh Krishna Mohan 
Mishra 

          
 
             Sd/- 
        (Mayank Kumar Jain, HJS) 
        Registrar (S/A)/Secretary, 
       High Court Legal Services Committee, 
        High Court Allahabad 


